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Member (Judicial) and Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 1182 

Allcheckdeals India (P) Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and 
Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 1179 

Andhra Bank v. Leo Meridian Infrastructure Projects & Hotels Ltd., (Kishore Vemulapalli, Member 
(Judicial) and Sanjay Puri, Member (Technical)), 2026 SCC OnLine NCLT 1189 

B. Khera Financial Services (P) Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member 
(Judicial) and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 1193 

Bonfiglioli Transmissions (P) Ltd. v. Universal Construction Machinery & Equipment Ltd., (Nilesh 
Sharma, Member (Judicial) and Charanjeet Singh Gulati, Member (Technical)), 2026 SCC 
OnLine NCLT 1190 

Canara Banks v. GJS Infratech (P) Ltd., (Kishore Vemulapalli, Member (Judicial) and Sanjay Puri, 
Member (Technical)), 2026 SCC OnLine NCLT 1180 

CIT v. Registrar of Companies, Mumbai, (Nilesh Sharma, Member (Judicial) and Charanjeet Singh 
Gulati, Member (Technical)), 2026 SCC OnLine NCLT 1176 

CMA Shaikh Nafis Anjum v. Tehsildar, Bhkhara, (Brajendra Mani Tripathi, Member (Judicial) and 
Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 1183 

Dilip Yadav v. Chayya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta, 
Member (Technical)), 2026 SCC OnLine NCLT 1187 
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Dr. Shailendra Trivedi v. Chhaya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man 
Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 1186 

Gutz Feel Film Production LLP v. Eros International Media Ltd., (Ashish Kalia, Member (Judicial) 
and Sanjiv Dutt, Member (Technical)), 2026 SCC OnLine NCLT 1181 

IFCI Ltd. v. VBC Industries Ltd., (Kishore Vemulapalli, Member (Judicial) and Sanjay Puri, Member 
(Technical)), 2026 SCC OnLine NCLT 1185 

Kopran Laboratories Ltd., In re, (Shammi Khan, Member (Judicial) and Charanjeet Singh Gulati, 
Member (Technical)), 2026 SCC OnLine NCLT 1177 

Lloyd Rockfibres Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Atul 
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 1192 
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Vijay Mundra v. Chhaya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan Gupta, 
Member (Technical)), 2026 SCC OnLine NCLT 1188 

Webmob Software Solutions (P) Ltd., In re, (Manni Sankariah Shanmuga Sundaram, Member 
(Judicial) and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 1178 

  
National Company Law Appellate Tribunal 

Adani Harbour Services Ltd., In re, (Chitra Hankare, Member (Judicial) and Velamur G. Venkata 
Chalapathy, Member (Technical)), 2026 SCC OnLine NCLAT 353 

Awadhesh Narain Tiwari v. Janaseva Sahakari Bank (Borivalli) Ltd., (Shammi Khan, Member 
(Judicial) and Sanjeev Sharma, Member (Technical)), 2026 SCC OnLine NCLAT 352 

Catalyst Trusteeship Ltd. v. Blu-Smart Mobility Ltd., (Shammi Khan, Member (J) and Sanjeev 
Sharma, Member (T)), 2026 SCC OnLine NCLAT 358 

Chem-Process Systems (P) Ltd., In re, (Shammi Khan, Member (J) and Sanjeev Sharma, Member 
(T)), 2026 SCC OnLine NCLAT 351 

ICICI Bank Ltd. v. ABG Shipyard Ltd., (Chitra Hankare, Member (J) and Dr Velamur G. Venkata 
Chafapathy, Member (T)), 2026 SCC OnLine NCLAT 356 
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Chalapathy, Member (T)), 2026 SCC OnLine NCLAT 359 
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Kumar Shukla, Member (Technical)), 2026 SCC OnLine NCLAT 354 
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(J) and Dr Velamur G. Venkata Chalapathy, Member (T)), 2026 SCC OnLine NCLAT 357 

  
Bills 

Delimitation Bill, 2026 
Union Territories Laws (Amendment) Bill, 2026 
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Central Rules 
Reserve Bank of India (Commercial Banks - Cash Reserve Ratio and Statutory Liquidity Ratio) 

Amendment Directions, 2026 
Reserve Bank of India (Rural Co-operative Banks - Cash Reserve Ratio and Statutory Liquidity Ratio) 

Amendment Directions, 2026 
Reserve Bank of India (Small Finance Banks - Cash Reserve Ratio and Statutory Liquidity Ratio) 

Amendment Directions, 2026 
Reserve Bank of India (Payments Banks - Cash Reserve Ratio and Statutory Liquidity Ratio) 

Amendment Directions, 2026 
Reserve Bank of India (Regional Rural Banks - Cash Reserve Ratio and Statutory Liquidity Ratio) 

Amendment Directions, 2026 
Reserve Bank of India (Local Area Banks - Cash Reserve Ratio and Statutory Liquidity Ratio) 

Amendment Directions, 2026 
Reserve Bank of India (Urban Co-operative Banks - Cash Reserve Ratio and Statutory Liquidity 

Ratio) Amendment Directions, 2026 
Securities and Exchange Board of India (Intermediaries) (Amendment) Regulations, 2026 [Preamble] 
Securities and Exchange Board of India (Intermediaries) (Amendment) Regulations, 2026 [Regulation 

1] 
Securities and Exchange Board of India (Intermediaries) (Amendment) Regulations, 2026 [Regulation 

2] 
Securities and Exchange Board of India (Intermediaries) (Amendment) Regulations, 2026 [Regulation 

3] 
Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare, 

Economics, Statistics and Evaluation Division, Assistant Library and Information Officer 
Recruitment Rules, 2025 [Preamble] 

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare, 
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer 
Recruitment Rules, 2025 [Rule 1. Short title and commencement] 

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare, 
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer 
Recruitment Rules, 2025 [Rule 2. Number of post, classification and level in the pay matrix] 

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare, 
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer 
Recruitment Rules, 2025 [Rule 3. Method of recruitment, age-limit, qualifications, etc] 

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare, 
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer 
Recruitment Rules, 2025 [Rule 4. Disqualification] 

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare, 
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer 
Recruitment Rules, 2025 [Rule 5. Power to relax] 

Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare, 
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer 
Recruitment Rules, 2025 [Rule 6. Saving] 
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Ministry of Agriculture and Farmers Welfare, Department of Agriculture and Farmers Welfare, 
Economics, Statistics and Evaluation Division, Assistant Library and Information Officer 
Recruitment Rules, 2025 [Schedule] 

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior 
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Preamble] 

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior 
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 1. Short title and 
commencement] 

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior 
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 2. Number of 
post, classification and level in pay matrix] 

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior 
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 3. Method of 
recruitment, age-limit, qualifications, etc] 

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior 
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 4. 
Disqualification] 

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior 
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 5. Power to relax] 

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior 
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Rule 6. Saving] 

Ministry of Health and Family Welfare, Kalawati Saran Children&apos;s Hospital, New Delhi, Senior 
Operation Theatre Technician (Group ‘C’ Post) Recruitment Rules, 2026 [Schedule] 

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment 
Rules, 2025 [Preamble] 

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment 
Rules, 2025 [Rule 1. Short title and commencement] 

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment 
Rules, 2025 [Rule 2. Number of posts, classification and level in pay matrix] 

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment 
Rules, 2025 [Rule 3. Method of recruitment, age-limit, qualifications, etc] 

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment 
Rules, 2025 [Rule 4. Disqualification] 

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment 
Rules, 2025 [Rule 5. Power to relax] 

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment 
Rules, 2025 [Rule 6. Saving] 

National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and Chief Designer Recruitment 
Rules, 2025 [Schedule] 

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post, 
Recruitment Rules, 2026 [Preamble] 

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post, 
Recruitment Rules, 2026 [Rule 1. Short title and commencement] 
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National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post, 
Recruitment Rules, 2026 [Rule 2. Number of posts, classification and level in pay matrix] 

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post, 
Recruitment Rules, 2026 [Rule 3. Method of recruitment, age-limit, qualifications, etc] 

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post, 
Recruitment Rules, 2026 [Rule 4. Disqualification] 

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post, 
Recruitment Rules, 2026 [Rule 5. Power to relax] 

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post, 
Recruitment Rules, 2026 [Rule 6. Saving] 

National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol Technology), Group ‘A’ Post, 
Recruitment Rules, 2026 [Schedule] 

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post 
Recruitment Rules, 2026 [Preamble] 

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post 
Recruitment Rules, 2026 [Rule 1. Short title and commencement] 

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post 
Recruitment Rules, 2026 [Rule 2. Number of posts, classification and level in pay matrix] 

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post 
Recruitment Rules, 2026 [Rule 3. Method of recruitment, age-limit, qualifications, etc] 

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post 
Recruitment Rules, 2026 [Rule 4. Disqualification] 

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post 
Recruitment Rules, 2026 [Rule 5. Power to relax] 

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post 
Recruitment Rules, 2026 [Rule 6. Saving] 

National Sugar Institute, Kanpur, Technical Officer (Instrument Engineering), Group ‘A’ Post 
Recruitment Rules, 2026 [Schedule] 

  
Central Notifications 

Ministry of Finance [38/2026-Cust (NT)] 
Ministry of Agriculture [Ministry of Agriculture and Farmers Welfare, Department of Agriculture and 

Farmers Welfare, Economics, Statistics and Evaluation Division, Assistant Library and 
Information Officer Recruitment Rules, 2025 Noti. No. G.S.R. 83] 

Ministry of Coal [Amendment in Mines and Minerals (Development and Regulation) Act, 1957 Noti. 
No. G.S.R. 64(E)] 

Ministry of Commerce and Industry [Draft-Indian Boiler Regulations, 2026 Noti. No. G.S.R. 31(E)] 
Ministry of Commerce and Industry [Noti. No. G.S.R. 86] 
Ministry of Commerce and Industry [Notification No. 55/2025-26 [Amendment in Foreign Trade 

Policy, 2023]] 
Ministry of Commerce and Industry [Public Notice No. 44/2025-26 [Modalities for export of Wheat 

Flour and related products]] 
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Ministry of Communications and Information Technology [Notification of revised TEC standards for 
Generic Requirements Noti. No. S.O. 367(E)] 

Ministry of Consumer Affairs [National Sugar Institute, Kanpur, Lecturer (Sugar Engineering) and 
Chief Designer Recruitment Rules, 2025 Noti. No. G.S.R. 85] 

Ministry of Consumer Affairs [National Sugar Institute, Kanpur, Junior Scientific Officer (Alcohol 
Technology), Group ‘A’ Post, Recruitment Rules, 2026 Noti. No. G.S.R. 87] 

Ministry of Consumer Affairs [National Sugar Institute, Kanpur, Technical Officer (Instrument 
Engineering), Group ‘A’ Post Recruitment Rules, 2026 Noti. No. G.S.R. 88] 

Ministry of Health and Family Welfare [F. No. REG-11013/1/2026-Regulation-FSSAI(1)] 
Ministry of Health and Family Welfare [Draft-New Drugs and Clinical Trials (...... Amendment) 

Rules, 2025 Noti. No. G.S.R. 45(E)] 
Ministry of Health and Family Welfare [Draft-Drugs (......Amendment) Rules, 2026 Noti. No. G.S.R. 

52(E)] 
Ministry of Health and Family Welfare [Draft-Drugs (...... Amendment) Rules, 2025 Noti. No. G.S.R. 

53(E)] 
Ministry of Health and Family Welfare [Draft-Drugs (...... Amendment) Rules, 2025 Noti. No. G.S.R. 

54(E)] 
Ministry of Health and Family Welfare [Ministry of Health and Family Welfare, Kalawati Saran 

Children&apos;s Hospital, New Delhi, Senior Operation Theatre Technician (Group ‘C’ Post) 
Recruitment Rules, 2026 Noti. No. G.S.R. 84] 

Ministry of Law and Justice [Enforcement of Constitution (One Hundred and Sixth Amendment) Act, 
2023 Noti. No. S.O. 1922(E)] 

Ministry of Shipping [Noti. No. G.S.R. 89] 
Ministry of Shipping [Noti. No. G.S.R. 90] 
Ministry of Statistics and Programme Implementation [Reconstitution of Monitoring Committee of 

North East States F. No. 240/ZO/NEZ/MCM/DES/2022-23] 
Reserve Bank of India [RBI/2025-26/197] 
Reserve Bank of India [RBI/2025-26/198] 
Reserve Bank of India [RBI/2025-26/199] 
Reserve Bank of India [RBI/2025-26/200] 
Reserve Bank of India [RBI/2025-26/201] 
Reserve Bank of India [RBI/2025-26/202] 
Reserve Bank of India [RBI/2025-26/203] 
Reserve Bank of India [Press Release: 2025-2026/1984] 
Securities and Exchange Board of India 
Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/300 [Securities and Exchange 

Board of India (Intermediaries) (Amendment) Regulations, 2026]] 
  
State Rules 

Himachal Pradesh Transport Services of the State Transport Undertaking Scheme, 2025 
Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 

Transportation and Storage) Eighth Amendment Rules, 2026 [Preamble] 
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Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 1. Short title and 
commencement] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 10. Amendment of Rule 26] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 11. Amendment of Rule 27] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 12. Amendment of Rule 34] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 13. Amendment of Rule 57] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 14. Amendment of FOURTH 
SCHEDULE] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 2. Amendment of Rule 2] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 3. Amendment of Rule 7] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 4. Amendment of Rule 10] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 5. Amendment of Rule 15] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 6. Amendment of Rule 17] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 7. Amendment of Rule 19] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 8. Amendment of Rule 23] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Eighth Amendment Rules, 2026 [Rule 9. Substitution of Rule 25] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Ninth Amendment Rules, 2026 [Preamble] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Ninth Amendment Rules, 2026 [Rule 1. Short title and 
commencement] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Ninth Amendment Rules, 2026 [Rule 2. Amendment of Rule 16] 

Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 
Transportation and Storage) Ninth Amendment Rules, 2026 [Rule 3. Amendment of Rule 79] 

Himachal Pradesh Town and Country Planning (Amendment) Rules, 2026 [Preamble] 
Himachal Pradesh Town and Country Planning (Amendment) Rules, 2026 [Rule 1. Short title] 
Himachal Pradesh Town and Country Planning (Amendment) Rules, 2026 [Rule 2. Amendment in 

Rule 16] 
Karnataka Inland Vessel Rules, 2025 [Preamble] 
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Karnataka Inland Vessel Rules, 2025 [Rule 1. Title and commencement] 
Karnataka Inland Vessel Rules, 2025 [Rule 10. Certificate of Survey] 
Karnataka Inland Vessel Rules, 2025 [Rule 100. Manning, Certification and Competence] 
Karnataka Inland Vessel Rules, 2025 [Rule 101] 
Karnataka Inland Vessel Rules, 2025 [Rule 102. Definitions] 
Karnataka Inland Vessel Rules, 2025 [Rule 103. Registration of Cargo and Passenger "Non-

Mechanised Boats] 
Karnataka Inland Vessel Rules, 2025 [Rule 104. Application for Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 105. Transfer of Ownership of Boat] 
Karnataka Inland Vessel Rules, 2025 [Rule 106. Cancellation of Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 107. Load Line and Other markings to be marked] 
Karnataka Inland Vessel Rules, 2025 [Rule 108. Application for Survey of "Non-Mechanised Boat] 
Karnataka Inland Vessel Rules, 2025 [Rule 109. Conditions for issuance of Certificate of Survey for 

"Non Mechanised Boat] 
Karnataka Inland Vessel Rules, 2025 [Rule 11. Compliance requirements of the Inland Vessel rules] 
Karnataka Inland Vessel Rules, 2025 [Rule 110. Issue of Certificate of Survey to a "Non-Mechanised 

Boat] 
Karnataka Inland Vessel Rules, 2025 [Rule 111. Duration of Certificate of Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 112. Certificate of Registration is Transferable and 

Endorsement of Mortgage] 
Karnataka Inland Vessel Rules, 2025 [Rule 113. Application for renewal of "Non-Mechanised Boat" 

Certificate of Survey] 
Karnataka Inland Vessel Rules, 2025 [Rule 114. Certificate of Registration and Certificate of Survey 

to be produced on demand] 
Karnataka Inland Vessel Rules, 2025 [Rule 115. Boat without certificate of Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 116. Re-survey] 
Karnataka Inland Vessel Rules, 2025 [Rule 117. A Qualified GP Rating to be in charge of "Non-

Mechanised Boat] 
Karnataka Inland Vessel Rules, 2025 [Rule 118. Revocation of Certificate of Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 119. Duplicate Certificate of Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 12. Effect of Certificate of survey] 
Karnataka Inland Vessel Rules, 2025 [Rule 120. Limits of Loading] 
Karnataka Inland Vessel Rules, 2025 [Rule 121. Action to be taken in case of an accident or 

Wreckage] 
Karnataka Inland Vessel Rules, 2025 [Rule 122. Pumping out of bilge water From Non-Mechanised 

Boat] 
Karnataka Inland Vessel Rules, 2025 [Rule 123. Measurement of non-mechanised Boat] 
Karnataka Inland Vessel Rules, 2025 [Rule 124. Requirement of Manning for Cargo and Passenger 

"Non-Mechanized Boat"/Manning Rules] 
Karnataka Inland Vessel Rules, 2025 [Rule 125. Eligibility criteria for GP rating] 
Karnataka Inland Vessel Rules, 2025 [Rule 126. Responsibility of a person in charge of a "Non-

Mechanised Boat] 
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Karnataka Inland Vessel Rules, 2025 [Rule 127. Compulsion to Carry Passengers] 
Karnataka Inland Vessel Rules, 2025 [Rule 128. Lost Property] 
Karnataka Inland Vessel Rules, 2025 [Rule 129. Power to refuse admission of Passengers] 
Karnataka Inland Vessel Rules, 2025 [Rule 13. Suspension or Cancellation of Certificate of survey] 
Karnataka Inland Vessel Rules, 2025 [Rule 130. Conduct of Passenger] 
Karnataka Inland Vessel Rules, 2025 [Rule 131. Fees, Fines, Charges, Penalties and Rules for 

detention etc] 
Karnataka Inland Vessel Rules, 2025 [Rule 132. Inspection of Boats] 
Karnataka Inland Vessel Rules, 2025 [Rule 133. Register of Boats and Data base to maintain] 
Karnataka Inland Vessel Rules, 2025 [Rule 134. Boats to be kept ready for relief work] 
Karnataka Inland Vessel Rules, 2025 [Rule 135. Breach of rules] 
Karnataka Inland Vessel Rules, 2025 [Rule 136. Rash navigation and stacking of timber] 
Karnataka Inland Vessel Rules, 2025 [Rule 137. Mis-conduct of passengers] 
Karnataka Inland Vessel Rules, 2025 [Rule 138. Power to arrest] 
Karnataka Inland Vessel Rules, 2025 [Rule 139. Assessment of damage] 
Karnataka Inland Vessel Rules, 2025 [Rule 14. Official Logbook] 
Karnataka Inland Vessel Rules, 2025 [Rule 140. Dissemination of weather information] 
Karnataka Inland Vessel Rules, 2025 [Rule 141. Operation of Boat ghats or Boat Terminals] 
Karnataka Inland Vessel Rules, 2025 [Rule 142. Use of Boats in case of State Emergencies] 
Karnataka Inland Vessel Rules, 2025 [Rule 143. Insurance] 
Karnataka Inland Vessel Rules, 2025 [Rule 144. State Government approved routes] 
Karnataka Inland Vessel Rules, 2025 [Rule 145. Prevention and Containment of Pollution] 
Karnataka Inland Vessel Rules, 2025 [Rule 146. Transition from Manjhi or Tindals to GP rating] 
Karnataka Inland Vessel Rules, 2025 [Rule 147. Integration of Existing boats to follow Latest rules. 

All of the existing non-Mechanised boats shall] 
Karnataka Inland Vessel Rules, 2025 [Rule 148. Welfare Fund or Subsidies] 
Karnataka Inland Vessel Rules, 2025 [Rule 149. Training to the Pilotage] 
Karnataka Inland Vessel Rules, 2025 [Rule 15. Inland Vessel State Inspection] 
Karnataka Inland Vessel Rules, 2025 [Rule 150. Provisional Certificate] 
Karnataka Inland Vessel Rules, 2025 [Rule 151. Wreck and Casualty] 
Karnataka Inland Vessel Rules, 2025 [Rule 152. Inquiry] 
Karnataka Inland Vessel Rules, 2025 [Rule 153. Fees and Additional Fees] 
Karnataka Inland Vessel Rules, 2025 [Rule 154. Grievances] 
Karnataka Inland Vessel Rules, 2025 [Rule 155. Committee to tackle problems] 
Karnataka Inland Vessel Rules, 2025 [Rule 156. Repeal and savings] 
Karnataka Inland Vessel Rules, 2025 [Rule 16. Application for registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 17. Places of Registry] 
Karnataka Inland Vessel Rules, 2025 [Rule 18. Registering Authority] 
Karnataka Inland Vessel Rules, 2025 [Rule 19. Registration and Fees for Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 2. Application and scope] 
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Karnataka Inland Vessel Rules, 2025 [Rule 20. Marking of Inland Vessel] 
Karnataka Inland Vessel Rules, 2025 [Rule 21. Book of Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 22. Registration of modifications or alterations] 
Karnataka Inland Vessel Rules, 2025 [Rule 23. Suspension of certificate of registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 24. Cancellation of Certificate of Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 25. Duplicate Certificate of Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 26. Mortgage of Mechanically Propelled Inland Vessel or 

share] 
Karnataka Inland Vessel Rules, 2025 [Rule 27. Scope] 
Karnataka Inland Vessel Rules, 2025 [Rule 28. Category of Inland Vessels] 
Karnataka Inland Vessel Rules, 2025 [Rule 29. Minimum Manning] 
Karnataka Inland Vessel Rules, 2025 [Rule 3. Definitions] 
Karnataka Inland Vessel Rules, 2025 [Rule 30. Appointment of Examiners and Examination] 
Karnataka Inland Vessel Rules, 2025 [Rule 31. Training and Training Institute] 
Karnataka Inland Vessel Rules, 2025 [Rule 32. Issuance of Certificate of Competency and Certificate 

of Service and Reporting] 
Karnataka Inland Vessel Rules, 2025 [Rule 33. Examination and Application for Examination] 
Karnataka Inland Vessel Rules, 2025 [Rule 34. New Induction and Rationalization of existing Deck 

and Engine Crew] 
Karnataka Inland Vessel Rules, 2025 [Rule 35. Endorsement of Certificate of Competency for Special 

Category Vessels] 
Karnataka Inland Vessel Rules, 2025 [Rule 36. Suspension and Cancellation of Certificate of 

Competency] 
Karnataka Inland Vessel Rules, 2025 [Rule 37. Conduct of Holder of Certificate of Competency] 
Karnataka Inland Vessel Rules, 2025 [Rule 38. Issuance of Seaman's Identification Record Book] 
Karnataka Inland Vessel Rules, 2025 [Rule 39. Additional requirements] 
Karnataka Inland Vessel Rules, 2025 [Rule 4. Appointment of Designated Authority] 
Karnataka Inland Vessel Rules, 2025 [Rule 40] 
Karnataka Inland Vessel Rules, 2025 [Rule 41. Safety Navigation, and compliance of procedure] 
Karnataka Inland Vessel Rules, 2025 [Rule 42. Exemption of Inland Vessel] 
Karnataka Inland Vessel Rules, 2025 [Rule 43. Navigation safety with caution] 
Karnataka Inland Vessel Rules, 2025 [Rule 44. Signals and Equipment's] 
Karnataka Inland Vessel Rules, 2025 [Rule 45. Precautions and limitations of Mechanically Propelled 

Vessels] 
Karnataka Inland Vessel Rules, 2025 [Rule 46. Equipments of Mechanically Propelled Vessels in 

Zone-1] 
Karnataka Inland Vessel Rules, 2025 [Rule 47. Equipments of Mechanically Propelled Vessels in 

Zone-2 and Zone-3] 
Karnataka Inland Vessel Rules, 2025 [Rule 48. Send a Signal to indicate the danger or distress] 
Karnataka Inland Vessel Rules, 2025 [Rule 49. Surveyors to Inspect Navigation aids, Lifesaving 

Applications etc] 
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Karnataka Inland Vessel Rules, 2025 [Rule 5] 
Karnataka Inland Vessel Rules, 2025 [Rule 50. Authorised officer under Inland Vessels (National 

River, Traffic and Navigation System) Rules, 2025] 
Karnataka Inland Vessel Rules, 2025 [Rule 51. Inspection and Survey to Prevent Containment of 

Pollution] 
Karnataka Inland Vessel Rules, 2025 [Rule 52. Certificate of Compliance of Prevention and 

Containment of Pollution] 
Karnataka Inland Vessel Rules, 2025 [Rule 53. Installation and Maintenance of Equipment's] 
Karnataka Inland Vessel Rules, 2025 [Rule 54. Appointment of recognised Organisations and 

empanel officer] 
Karnataka Inland Vessel Rules, 2025 [Rule 55. Information of accidental spill of Pollutants] 
Karnataka Inland Vessel Rules, 2025 [Rule 56. Mitigating effects of Pollution] 
Karnataka Inland Vessel Rules, 2025 [Rule 57. Designation of Ecologically Sensitive Areas] 
Karnataka Inland Vessel Rules, 2025 [Rule 58. Non-Compliance of Procedure] 
Karnataka Inland Vessel Rules, 2025 [Rule 59. After Surveys no Change or Modification of 

Equipment's] 
Karnataka Inland Vessel Rules, 2025 [Rule 6. Intends and operated] 
Karnataka Inland Vessel Rules, 2025 [Rule 60. Report to Designated Authority about Accident] 
Karnataka Inland Vessel Rules, 2025 [Rule 61. Investigation to determine detailed Survey] 
Karnataka Inland Vessel Rules, 2025 [Rule 62. Norms to operate Mechanically Propelled Vessels] 
Karnataka Inland Vessel Rules, 2025 [Rule 63. Duration of Inspection and Survey] 
Karnataka Inland Vessel Rules, 2025 [Rule 64. Detention Officer] 
Karnataka Inland Vessel Rules, 2025 [Rule 65. Terminals and Reception Facilities] 
Karnataka Inland Vessel Rules, 2025 [Rule 66. Record of receipt of the waste] 
Karnataka Inland Vessel Rules, 2025 [Rule 67. Emergency Management] 
Karnataka Inland Vessel Rules, 2025 [Rule 68. Assistance of the Navy coast guard etc] 
Karnataka Inland Vessel Rules, 2025 [Rule 69. Report by Mechanically Propelled inland Vessel 

acting Voluntarily] 
Karnataka Inland Vessel Rules, 2025 [Rule 7. Alterations or modifications of mechanically propelled 

inland vessel] 
Karnataka Inland Vessel Rules, 2025 [Rule 70. Disburse all basis amenities by the Emergency 

Management Team] 
Karnataka Inland Vessel Rules, 2025 [Rule 71. Report by Emergency Management Team] 
Karnataka Inland Vessel Rules, 2025 [Rule 72] 
Karnataka Inland Vessel Rules, 2025 [Rule 73. Insurance] 
Karnataka Inland Vessel Rules, 2025 [Rule 74. Effective Implementation of rules] 
Karnataka Inland Vessel Rules, 2025 [Rule 75. Procedure for Wrecked, Stranded or in distress Vessel] 
Karnataka Inland Vessel Rules, 2025 [Rule 76. Duties of receiver of the Wrecks] 
Karnataka Inland Vessel Rules, 2025 [Rule 77. Record by the receiver of Wrecks] 
Karnataka Inland Vessel Rules, 2025 [Rule 78. Formation of panel of valuers] 
Karnataka Inland Vessel Rules, 2025 [Rule 79. Liability of Claims] 
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Karnataka Inland Vessel Rules, 2025 [Rule 8. Designing and constructing mechanically propelled 
inland vessels] 

Karnataka Inland Vessel Rules, 2025 [Rule 80. Unclaimed Fund] 
Karnataka Inland Vessel Rules, 2025 [Rule 81. Mechanically Propelled Vessels shall not used for 

Voyage without Valid Insurance] 
Karnataka Inland Vessel Rules, 2025 [Rule 82. Fine for Non-compliance] 
Karnataka Inland Vessel Rules, 2025 [Rule 83] 
Karnataka Inland Vessel Rules, 2025 [Rule 84. Inquiry into Casualty, Accident or Wreck] 
Karnataka Inland Vessel Rules, 2025 [Rule 85. Empanelment of Assessors] 
Karnataka Inland Vessel Rules, 2025 [Rule 86. Information to the officer In-charge of nearest Police 

Station] 
Karnataka Inland Vessel Rules, 2025 [Rule 87. Appointment of an Assessor] 
Karnataka Inland Vessel Rules, 2025 [Rule 88. Assistance of Assessor] 
Karnataka Inland Vessel Rules, 2025 [Rule 89. Publication of Report] 
Karnataka Inland Vessel Rules, 2025 [Rule 9. Procedure for Survey of inland vessels and Certificate 

of Survey] 
Karnataka Inland Vessel Rules, 2025 [Rule 90. Identification of Mechanically Propelled Inland 

Vessels as Specified Category] 
Karnataka Inland Vessel Rules, 2025 [Rule 93. Requirement for Construction of Special Vessels] 
Karnataka Inland Vessel Rules, 2025 [Rule 94. Survey of Special Category Vessels] 
Karnataka Inland Vessel Rules, 2025 [Rule 95. Issue Specific requirements by the Designated 

Authority] 
Karnataka Inland Vessel Rules, 2025 [Rule 96. General] 
Karnataka Inland Vessel Rules, 2025 [Rule 97. Design and Construction] 
Karnataka Inland Vessel Rules, 2025 [Rule 98. Registration] 
Karnataka Inland Vessel Rules, 2025 [Rule 99. Survey] 
Karnataka Inland Vessel Rules, 2025 [Schedule 1] 
Karnataka Inland Vessel Rules, 2025 [Schedule 10] 
Karnataka Inland Vessel Rules, 2025 [Schedule 11] 
Karnataka Inland Vessel Rules, 2025 [Schedule 12] 
Karnataka Inland Vessel Rules, 2025 [Schedule 13] 
Karnataka Inland Vessel Rules, 2025 [Schedule 14] 
Karnataka Inland Vessel Rules, 2025 [Schedule 15] 
Karnataka Inland Vessel Rules, 2025 [Schedule 16] 
Karnataka Inland Vessel Rules, 2025 [Schedule 2] 
Karnataka Inland Vessel Rules, 2025 [Schedule 3] 
Karnataka Inland Vessel Rules, 2025 [Schedule 4] 
Karnataka Inland Vessel Rules, 2025 [Schedule 5] 
Karnataka Inland Vessel Rules, 2025 [Schedule 6] 
Karnataka Inland Vessel Rules, 2025 [Schedule 7] 
Karnataka Inland Vessel Rules, 2025 [Schedule 8] 
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Karnataka Inland Vessel Rules, 2025 [Schedule 9] 
Karnataka Goods and Services Tax (Amendment) Rules, 2026 [Preamble] 
Karnataka Goods and Services Tax (Amendment) Rules, 2026 [Rule 1. Short title and 

commencement] 
Karnataka Goods and Services Tax (Amendment) Rules, 2026 [Rule 2. Insertion of new Rule 31-D] 
Karnataka Goods and Services Tax (Amendment) Rules, 2026 [Rule 3. Amendment of Rule 86-B] 
Maharashtra Audio-Video Electronic Means Rules, 2026 [Preamble] 
Maharashtra Audio-Video Electronic Means Rules, 2026 [Rule 1. Short title and commencement] 
Maharashtra Audio-Video Electronic Means Rules, 2026 [Rule 2. Definitions] 
Maharashtra Audio-Video Electronic Means Rules, 2026 [Rule 3. The audio-video electronic means 

shall includes the following, namely] 
Maharashtra Audio-Video Electronic Means Rules, 2026 [Rule 4] 
Maharashtra Audio-Video Electronic Means Rules, 2026 [Rule 5] 
Maharashtra Audio-Video Electronic Means Rules, 2026 [Rule 6] 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Preamble] 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 1. Short title, application 

and commencement] 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 2. Definitions] 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 3] 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 4] 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 5] 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 6] 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 7] 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 [Rule 8] 
Punjab Civil Services (General and Common Conditions of Service) (Amendment) Rules, 2026 

[Preamble] 
Punjab Civil Services (General and Common Conditions of Service) (Amendment) Rules, 2026 [Rule 

1] 
Punjab Civil Services (General and Common Conditions of Service) (Amendment) Rules, 2026 [Rule 

2] 
Uttaranchal Tourism Development Fund [Preamble] 
Uttaranchal Tourism Development Fund [Rule 1. Short Title, Commencement and Extent] 
Uttaranchal Tourism Development Fund [Rule 2. Definitions] 
Uttaranchal Tourism Development Fund [Rule 3. Objects of the Fund] 
Uttaranchal Tourism Development Fund [Rule 4. Sources of the Fund] 
Uttaranchal Tourism Development Fund [Rule 5. Management and Administration of the Fund] 
Uttaranchal Tourism Development Fund [Rule 6. Accounts and Audit] 
Uttaranchal Tourism Development Fund [Rule 7. Annual Report] 
Uttaranchal Tourism Development Fund [Rule 8. Miscellaneous] 
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